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In ‘The Central Zdministrative Tribunal
. Jaipur Bench, Jaipur @

R OA.ITA/MP. No..._....,§..?:.8..{§.?;........../199
Gev:.nd Prasad

e VlotSUS Union of India and others
Date of Order Orders
28,7.1997 Nerme present for the applicamt

Mr., Ken@d Jaim, Chief Clerk, Depirtmenta@)l Represertative
. , for the respondernts

Nome his dppeared on behilf of the
applicant ever though the case wide cdlled out at
about 12,45 PM, Thiz is 3 very eld case of 1989.
/,/’(\ Earlier em 7.,7.1997 Mr, P.N. Jati, Advecate had

/, appeared as brief-helder for Mr, S.K.Jdin, coumsel
-// J 1;“)}/ Iy for the applicarmt and hal un:’!ertike? te arque ‘thc

e (2 4 P’
/.sab'fw( case on the next date i.e. oday% Wr . Jainvé-‘s =)

Vield - n({)/( met in @ pesitier te appear for irg‘uing the matter
‘ ,7/ for =eome reasom, Teday Mr, Jati has also mot
(],,%{c -~ appeared. Im the circumstances, the OA is dismissed
ir default for moem-prosecutiem enr part of the

applicant,
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